BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
{(SOUTHERN ZONE BENCH, CHENNAI)

ORIGINAL APPLICATION NO. 169 OF 2023(SZ)

In the matter of:
Tribunal on its own motion Suo Motu based on the report dated 26.06.2023
recetved from Hon’ble Justice A.V.Ramakrishna Pillai on the Present Status
of Waste dump site at Cubaloor in Mangalpady Panchayat, Kasargod
District, Kerala.

-VS-
The Chief Secretary Govt. of Kerala and ors. ----Respondent(s)

ACTION TAKEN REPORT FILED BY ADDITIONAL SECRETARY, LOCAL
SELF GOVERNMENT/ 15T RESPONDENT
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| Action Taken Rt:ff‘{;{)‘l”il filed by the Additional secrefary,

Local Self Government, Kerala

Dated at Chennai on this the 05% day of August,2024.

M/s. EE K. KUMARESAN
Standing Counsel for State Government of Kerala - NGT(SZ) Chennai Bench




SR A 109/2023 Suo Mote - Waste_dumpsite at Kubanoor in

Mangaipady Panchayat, Kasaragod District, Kerala - Report on the

aviion faken and the status as on date and proposed meline for

completion of the work.

The Mangalpady Grama Panchavat is collecting non-hio degradable

‘

waste front the houses and establishments through Haritha Karma Sena.
Hhewaste collected through Hartha Karma Sena is dumped 10 the
Rubanoor waste plant. Nealy 5 tons of legacy waste is dumped i the
waste plant in the Tast 4 months.  The Panchayat bas exccuted an

agrecsent with an agency named 'Green Worms Eco Solutions' dated

2410 Mt the legacy waste within a period of 2 weeks,

Lhe remaining accumulated sarbage dumped in the plam w il be
b implementing o bicomnsing project with an cstimated projoc

i ol R LULUUL000 M Adter Doutimg of eetender. the tender subiotied

Sre VLU KUy was accepicd and g leter of  acceplane

1

bas been forwarded 1o the suecessiul wnderer [ he

R

b

stvcesa il ionderer s allowed o time of 2% working days lrom the date of

ssuc ol detter of acceptance 1o exeente the agreement, The Assoiant

bngmecr, LSGD, Mangalpady Grama Panchayat,  who 1w the

i

nuplementing officer of the Bio Mining Project has informed that the

§

Bio-rining work can be completed within a period of 6 months of

compmencement of the work. Al camest efforts will be made 1o hring

£y 4 raty
Ll a0 0 E H

fon o clear the legacy waste at Cubaloor in Mangaipady

[

Panchavath,




BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
{SOUTHERN ZONE BENCH, CHENNAI)

ORIGINAL APPLICATION NO. 169 OF
2023(52)

In the matter of:

Tribunal on ils own motion Suo Motu
based on the report dated 26.06,2023
received from Hon’ble Justice
A.V.Ramakrishna Pillai on the Present
Status of Waste dump site at Cubaloor
in Mangalpady Panchayat, Kasargod
District, Kerala.

VS-
The Chief Secretary Govt. of Kerala and
ors. ----Respondent(s)

ACTION TAKEN REPORT FILED BY
ADDITIONAL SECRETARY, LOCAL SELF
GOVERNMENT/ 157 RESPONDENT

E.K. KUMARESAN,

Standing Counsel for Government
of kerala

No.6, Indian Chambers (SICCI)

Annex Building, Ground Floor,

Esplanade, Chennai - 600 108,
Cell No: 95974 35955



